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Dea h due to gap in Railings of 
Government Flats in Kalibari Marg 

6566. SHRf ATAL BIHARl VAJPAYEE: 
Will the Minister of WORKS AND HOUS-
ING be plea. ed to state: 

(a) whether in 198 I, a 4-year boy, resid-
. jog in House No. 358/11 H Block, Kalibari 
M~lfg, New Delhi had died by falling thro-
ugh a g~ p in balcony railing of Govern-
ment fiats and the concerned authoritie" had 
agreed to take immediate steps to stop recur-
rence of such ~ccidents ; 

(b) whether Senior Architect (NDZ) V 
in his Jetter dated 28.1.82 had assured 
the residents concerned that an estimate of 
Rs. 1.50 lakh was submitted to the Mini'try 
by the CPWD, EE 'J-I' Divn. for narrowing 
down gaps in between the balcony railings at 
allleve]s and also in between the baluster. at 
the turning of hand-rails of stair-cases and 
also betwe n window-grills in corner 
rooms; 

(c) follow-up action taken so far; and 

(d) provisional measures adopted to pre-
vent falling of children through the railing-
gaps? 

THE DEPUTY MINISTER IN THE 
MINJSTRY OF WORKS AND HOUSING 
(SHRI MOHAlVIM 0 USMAN ARIF): 
(a) A child was reported to have fallen down 
[rom the balcony of quarter No. 357/12 of 
'H' BlocJ<.., and dies. 

(b) and (c). The CPWD, in consultation 
with their S...,nior Architect concerned, have 
prepared an estimate for strengthening 
the railings of the flats, which is being pro-
ces ed. 

(d) Till the time the railings are strength-
ened, the rcsid nts have been requested to be 
careful. 




